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Between: | Dated:2912+1997.
Theti Ramachaendra «s Applicants
And _ i |
1 The 8ssistant Superintendent ef i
Pest Officer, Madanapalli Pest
. Sub Divisien, ﬂadanapalle.
" 2. The Senier Superintendent ef Pust
foiger. Chitteer. .
3. The Post:Master General, Nurnaol
Region, Kurneolg
4, The Chief Pest Master General,
AePoy Circle, Decksadan, ; ,
Rydarabad. . o4 Rasperdents,

Cauusel for the Applicant ¢+ Mr.A, Radhakrishna

Counsel Per tha Respondents 1t Mr. Ve Vined Kumar

CORAM:

THE HON'BLE MR. ‘R. RANGARAJAN : MEMBER (A)
THE HON'BLE MRs B<S<JAI1” PARAMESUAR ¢ mEMBER (3)
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__g_TRIBUNAL MADE_THE FOLLOJINGORDER:

Heard Sri thaniraj fer Radhakrishna for the applicent and

Sri Vs Vined Kumar® ‘Por Respsnd entae:
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Netica befere sdmissien, Till thers the pest Bhall rot be

filled up.
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The Assistant Superintendent ef Pest Officer, Madanapalli
Sub Divisien, Medanapalliw

The Senier Superintendent ef Pest Officer, Chittoer,

The Pest Master General, Kurneosl Regien, Kurnocel,

The ﬁﬁier Pest Magter Gensral, A.P., Circle, Dicksadan,
Hyderabad,

One cepy te Hr.‘A.Radhakrishha,'Aduucata, “RT.. Hyd.
One cepy te Mr, V.Vined Kumar, Addl,CGSC., ;AT., Hyd.

One duplicete,
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